PUBLIC ANNOUNCEMENT

[Under Regulation 6 of the Insolvency and Bankru

Board of India

 (Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF
ASIA TELECOM PRIVATE LIMITED

RELEVANT PARTICULARS

i Name of Corporate Debtor

Asia Telecom Private Limited

2 Daleolnmmuaumd&:mbem
'3 | Authority under which Comporate Deblor
Isncumiedmgshuad
4 |Comporate Idenaty No. / Limited Liabiity
| Idenbfication No. of Corporate Deblor

5th December, 1996
RoC-Delhi

U321090L1996PTC083660

5.

Addmssnfltnrogstuedolmm
pmc:pd office (f any| of Corporate Debior
0 'hsdwmmmuﬂmdanm

|
|
i
|
|

Registered Office: 1517/, Devika Towers,
Nehru Place, New Delhi-110019

01/07/2022 (Order received on 05.07.2022)

rupmof(:orpnrmﬁebu
7 | Estrnated date of closure of insolvency | 28/12/2022

| 'moi.:lnnprocm

'8 | Name and Registration number of the Abhishek Anand

| insohvency professional acting as Inferim | Reg. No.: IBBIIPA-0021P-N038:2016-2017/10077
| Resoiuton Professional

9 | Aodress & emad of the interim resolution
| ;prol‘mmd as registered with the board

E-103, GK Enclave, New Deihi-110048
Email: irpepoch@gmail.com

0 | Address and e-mai %0 be used for

- |comespondence with the intenim
| Resolution Professonal

E-103, GK Enclave, New Delhi-110048
Email: irpepoch@gmail. com

11 | Last date for submission of dams

16/07/2022

12 | Classes of creditors, £ any, under clause (b)
of sub-sechion (64) of secton 21, ascertaned
" | bythe intenm Resalsson Professional

Not Applicable

13|mmmwmusm
‘ 1hn:aﬂumdmdm
| Nadass three names for each class|
u(al Relevant forms avaiable at

- | (b) Detais of authonzed representatives
| are avalabie at

Not Applicable

(a) Weblink: https://ibbi gov.invhome/downioads
(b} Not Applicable

e

"Notice is hereby given that the Natonal Company Law Tribunal has ordered the commencement of a
corporale insolvency resoluton process of the Asia Telecom Private Limited on 01/07/2022
(Order receivediuploaded on 05.07.2022).

 The creddors of Asia Telecom Private Limited. are hereby caled upon to submi heir dams with proof
on or before16407/2022 to the interm resoiution professional &t he address mentioned aganst entry No. 10
The financial creditors shall submt ther dams with proof by alectronic means anly Al ther creditors may
- submit the clams with proof in person. by post or by electrorsc means.

Submission of false or misleading proofs of claim shall attract penalties. Abhishek Anand

‘Date: 05.07 2022 Interim Resolution Professional for Asia Telecom Private Limited
Place: New Dei Reg. No.: IBBI/IPA-002/1P-N0D038/2016-2017/10077
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